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12,15 pre.

SUPPLEMENTARY DEMANDS
FOR GRANTS (RAILWAYS),
1986-87

[ Ej:f!:h]

. THE MINISTER OF STATE OF THE
"MINISTRY OF RAILWAYS (SHRI
MADHAVRAO SCINDIA):1 beg to
present a statement (Hindi and Euaglish
Versions) showing
‘Demands for Grants in respect of the
Budget (Railways) for 1986-87,

12,16 hrs,

STATEMENT RE : FINANCIAL
POSITION OF RAILWAYS

[English]

THR MINISTER OF STATE OF THE
MINISTRY OF RAILWAYS (SHRI
'~ MADHAVRAO SCINDIA) : MR.
SPPAKER, Sir, the House will recull that
while pre:enting the Budget Estimates for
1986-87, the then Minister of Transport,
Shri Bansi Lel, had envisaged an originating
loading target of 267 million topnes of
revenue earning goods traffic for the current
yoar. The Hou'e will be glad to know
that upto the end of September 1986, the
Railways have carried about 128.4 million
tonnes cf revepue earnirg traffic which
exceeds the ta gel for this period by about
one million tonnes. This represents an
‘inc ease of about 8.4 million tonnes of
. 'originating traffic compared to the
corresponding period of last year. The
loading would bave been even better had
there not been less materialisation of
gertaio programmed bulk eommodities, I
have every hope that with concerted effort,
‘the Railways will end the financial year
cearing at least 270 million tonnes of
revenue carning traffic which would be an
improvement of as much as 12 million
tonnes as compared to the last year and
3 milllon tonnes over the target sot. The
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trer.d under Passenger and Other Ccaching
is also improving and I anticipate that the
et traffic receipts msy be about Rs, 106
crores above the Budget Estimates.

There is a continuous thrust to increase
the productivity of the system by bet-er
utilisation of assets. I am glad to inform the
House - that to end of Auvgust 1986, the
leading efficiency indicator, that is, Net
Tonre Kilometres Per Wagon Pcr Day to
(Broad Gauge) has risen to 1260 compared
to 1189 achieved in the ccrresponding
period of the previous year,

Working Expenses

. While the position of traffic !ified as
well as the productivity of the system lg
quite satisfaciory, the Working Experses
have come under a very heavy strain
because of the post-budget incrése in staff
costs. The outgo re-ulting from the
implemention of Pay Comm:ssion’s Tecoms
mendations alone is estimated at Rs 462
crores. The Dearness Allowance in:tals
ment sanc ioned by the Government from
the 1<t of April 1985, implies o hability of
Rs, 25 crores.  An addiicnal amount of
about Rs. 33 crores has becp p:id '0 the

-Railway staff on account of Productivity

Lirked Bonus. These three factors account
for an additioral requirement of Rs, 520
crores under Ordinary Woiking Expenses,

Contribution to the Pension Fund was
increased to Rs. 280 crores in the cuirept
year’s Buget compared 10 Rs, 260 Ciotes
provided in the year 198586. How ever,
ke:ping in view the incr ase in disburse-
ment arising out of Yiberalisarion  of
Pension Rules, the Rsilway Con.ention
Commitiee have recomnenced enhsncement
of this co-.trituticn (o Rs, 350 crores in
the current year iiself, Theiefore, it is
necessary 1o provide an additioral sum of
Rs. 70 crores as coninibution o Pension
Fuad.

Thus, even without taking jinto cepsides
ration any furiber mcrea:es Im dearness
allowances that may b sancuoned during
the current year, the siaff o of the
Railways are likely to incresse by Rs 599
crorgs over thg Budget Estimaies,



291 St. Re. Pinanctal

[Shri Madbavrao Scindial
Expected Financia) Results 1986.87

The House will thus notice that in spite
of an additional anticipated earnings of Rs.
106 croses, generated through more traffic
effort, there will still remain an adverse
impact cf about Rs. 484 crores on the
financia' position of the Railways resulting
in a shortfall of Rs. 415 crores compared
to a surplus of Re. 69 crores shown at the
time of the Budget. The House will
appreciate that this situation, resulting from
a steep push up of staff costs mainly arising
out of Pay Commission’s r:commendations,
is due to factors beyond the control of the
Railwavs,

Economfes

I want to assure the House that we aTe
already ergeged in a very intensive drive
to <cale down the revenue expenditure to
the maximum extent possible, taking care,
however, that it does not in any way affect
the maximising of revenue. In the current
year, due to an all out effort for traffic
maximisation, the Railways are expected

tonet Rs 421 crores from additional
trafic over the exarnings realised in
1985-86. For a-traffic effort of this Jevel,

the normal increase in ordinary working
expenses would have been about Rs. 300
crores. Nevertheless, we resolved that in
the naticnal interest, Ruilways should make
a supreme effort to absorb most of the
increased cost by even greater productivity
and economies. An honest apd sincere
effort is being made 10 achieve this end.

However, with the implementation of
the recommedations of the IVth Pay
Commission, invo'ving an increase in staff
costs of about Rs. 462 crores, the financial
picture has changed drastically and the
Railways are now likely to end with a net
shorifall of Rs, 415 crores, after payment
of full dividend to General Revenues,

Need to avoid large defici¢

The House is also aware that the
Government i8 keen to keep the quantom
of deficit financing to the minimum. Any
substaptial loss on the railway system
would tend to increase the quantum of
geficit financing as a whole in the goun try,
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It is ageinst this background that. jt- hes
become necessary to propose w&'n
adjustments in railway tariffs at this time,
in order to raise some additional resgurces
and thereby helping to minimise the bBurden
on the General Budget.

As the House is aware, the rail
feright tariffs are telescopic in nature ths
keeping in view the reduction in the share
of fixed costs, the freight rates aré tdpered
down with the increase in distance. The
degree of this teper needs review from
time to time in the light of the pattern ®f
traffic, changes in te hnology, cost 'of
operation etc. I have, therefore, propoted
a slight flattening of the taper whick would
give an additional revenue of Rs. 313
crores in the current year as also serve the
purpose of 1a-jonalising the freight structure
on the Railwavs. In regard to parcel and
luggawe traffic, 1 propose to incresse tye
rates by 159 which wl yield an additio-
nel revenue of about Rs. 7 crores. These
proposals will be effective from 1.12.1986.

The House will recall that in thp
Budget Estim:tes for the current year there
was no inc ease in freight tarffs whatsoever,
In respect of pacsenger traffic as much ds
90% of the travelling public were ‘a0t
subjected to apy increase. There Wwas a
marginal increase in respect of Secomd
Class Mail and Express passengers and- a
larger increase in respect of upper class
passenge:s. However, as about 98% of
the passengers who fravel by rail are rom
lower und middle income groups, I have
decided that in order to avo'd hardshp to
them, I wovld oot make any imcrease
whatsoever in passenger fares,

With the implementation of these
proposa's which will yield additional
earnings of R3. 320 crores in the current
year, Railways will be left wi'h ep
pncovered gap of Rs. 95 crores in the
current year. A Memorandum is being
circulated to the Hon'ble Members,
containing details about the propossls. 'kt
will be our constant endeavour during the
course of the year to bridge this gap to the
maximum extent possible through further
intensification of the traffic effort.

—




N3 $ ke : Fmancial
Memorandam  Explaivag  the
Proposals for  Adjustments fn

Freight Structare and Parcel and
Luggage Rates (to be effective from
1.12.1986)

Freight Structure

For reasons explained in the speech of
the Minister of State for Railways, a new
tationalised Goods Freght Structure s
proposed to be introduced with effect from
1.12.1986.

The freight structure was last revised
from 1.4.1983, in the light of the
recommendations of the Rail Tariff Bnquiry
Committee. Although the Rail Tariff
Bnquiry Committee had recommended that
the tariff rates should berevised once a year
to thar therates keep pice with the changes
in the prices of major inputs in the
production of railway transport, there has
been no major change in the f' ¢ight rates in
the last three years except levy of
Supplementary Charge of 10 per cent from
15485 on Goods Traffic, other  than
Salt, moving beyond 500 kms. However,
"implemeontation of the recommendations of
the Pay Commission has now imposed a
heavy burden on the Raslways due to which
it has become nécessary to bring about
changes in the freight structure,

The reilway fieight tariffs are
telescopic in nature, thar is, keeping in
view the reduction in the share of fixed
coats, the freight rutes are tapered down
with the increase in distance., The degree
of this tapzr needs review from time to
time in the light of pattern of 1raffic;
changes in tec:nology, co-t of operations,
etc. This taper is. at presen', very steep,
For instance, the sate per tonne per km at
2500 kms, 18 only 44 per cent of the rate
at 100 kms. Though some reduction is
justificd o rraffic going to longer distances,
there is a need to flatten the taper.

With this object in view, it is proposed
to revisa the taper of class rates of all
gommodities as indicated beiow ;

KARTIRA 16, 1008 (S4XA)

Position of Rlys, 294

Revislon of Taper of Class Rates
Distance in Kms. Index of Rate per
Quintal per Kilo-
— metre
Bristing taper Proposed taper
100 100 100
200 77 80
300 68 73
400 64 69
- 500 61 69
600 64 69
700 62 69
800 60 67
900 59 66
1000 38 66
1100 57 64
1200 55 63
1300 55 63
1400 54 62
1500 53 62
1600 52 61
1700 51 60
1800 50 59
1900 49 58
2000 48 57
2510 44 52

The chaoge in taper is illustrated in the
graph given in Apnexure which is !aid on
the Table of the Houte. [Piaced in
Library. See No. LT-3159/86)

The rates will continue to be calculated
for the foll wing blocks of distances :

Kilomefres
1-100 one bluck
101-250 5 kms. blocks
251-800 10 kms. biocks
801-2400 25 kms. biocks

Beyond 2400 50 kms blocks

Parcels and Luggege : The rates for
Parceis and Luggsge are proposed 1o be
Incr ased by 15 per cent with eflect fiom
1.12.1986,



